
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
- 	 HYDERABAD BENCH s AT HYDERABAD. 

MA. 131/94 in 
OA.1543/93. 	 Dt.ofDecision:27.4.94. 

Suit. Eawaramina 

vs 

The Chief Work Shop Manager, 
Lalaguda Workshop, 
Secunderabad. 

The General Manager, 
S E 1k, Secunderabad. 

Commissioner for Woritmen's 
compensation, Hyde rabad (TCS) 

.. Applicant./ 
Respondent No.1. 

.. Respondents./ 
Applicant. 

Counsel for theApplicant/ s Mr. N.V. Ramana, Addi. CGSC..j 
Respondent No.1. 	 /7 

Applicant 
Counsel for the Respondent5/ Mr•  S. Ravindranath, 

SORAMs 

THE HON'BLE SM?! JUSTICE V. NEELADRI 1kM) : VICE CHAIRMAN 

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.) 

.2 

/*— 



before thebupreme Court- 1992(4)SLR349 (The Regional 

Director, £91 Corpn. & Anr. vs. Francis Us Costa & 

the two learned judges differed•  in view of the object 

of ESI Act and Workmen's Compensation Act, the above phrases 

i.e. 'during the course of employment' and 'arising out of 

_tbeernniovmn 	a to be interpreted similarly. So, we 
feel that it is just and proeftddbbSIa ttaIs Qtartai 

the matter is finally resolved by the Supreme Court. 

	

4. 	As there will be some delay in disposal of this 

OA, We feel that it is just and proper to permit R-1 herein 

to withdraw Rs. 32, 000/- from the amount deposited (It will 

be roughly 50% of the amount deposited). 

	

5. 	) 	MA is ordered accordingly. No costs.\ 
 

(R .Rk GARMAN) 	 (V .NEELIADRI RZC) 
Member (Acmn.) 	 Vice Thairman 

Dated: April D 27 94 eiVThi}s trar 

Dictated in Open Couft 

ak/sd 

Qopy to:- 	 . 

The Chie? Work Shop Manager,alaguda workshop, Soc'bad. 

The General Manager, S.C.Railwayjsecunderabad. 
3•i Commissioner fl for Workmen's Compensation, Nyd(TCS).- 
4i 	One copy to Sri. N.1/.Ramana, SC for Railways, CATS  Hyd., ;L 
5i One copy to Sri. SiRavindranath, advocate, CAT, Hyd& 	I 
6. One spare copy. 

Rsm/- 
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IN THEJ CENTRAL ADMINISTRATIVE TRIB 1IAL 
HYDEBABAD BEZCH AT 1-IYDERADAD 

TEE 	'ELE jilL JUSTICE V .NEELADRI BAD 

	

VICE CHAIRMAN 	- 

ANIk 
LViãJ nUfrtiL1 MR.A.B.\GORTFII S MEMEER(AD) 

AND\ 

THE HON' BLE MR.TccHajDRAsEJcnAR REDLY \ 
MEMBER(JUDL) 	- 

AND 

THE HON'DLE MR.R.RANGARAJAN-: M(ADMN) 

teth 	/11994 

04:UDE 7JUu i'EFJT' 

3? 9$ 
O.A.NO. 

) 

Arnitted and Interim Directiorw 
Isued. 

of with directioijs 

Qisrissed. 

-D1s4ssed as withdrawn.. 

Risnssed for Lfau1t. 

*eie4tec$/Orderea. 

as to costs. 

Central minI*atiVe Tribefli 

- 	
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• 	 • 	 26MM199' 
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